particular district and uses such vehicle for commuting on a section of the National Highways,
permanent bridge, tunnel or bypass, as the case may be, which is located within that district, shall
be levied user fee on all toll plazas which are located within that district, at the rate of fifty percent of
the prescribed rate of fee; provided that no such concession shall be provided, if a service road or
alternative road is available for use by such commercial vehicles, and after completion of the
concession period or the period in which the capital cost is recovered in case of the public funded
projects, the fee shall be collected at 40% of the fee notified for the particular section of national
highway, permanent bridge, tunnel or bypass as the case may, subject to the condition that if a fresh
concession is given for that section of national highway, permanent bridge, tunnel or bypass as the

case may be, full fee rates shall apply as per NH fee Rules, 2008.

(e) Tolling is being done between Vijayawada and Visakhapatnam Section on NH-5 as per
Fee Rule 1997.

National Permit Scheme

560. SHRI BHARATSINH PRABHATSINH PARMAR: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) the salient features of the new National Permit Scheme which were announced recently
as Vision 2020;

(b) whether the scheme has been implemented in all States to promote transport sector;

(c) if not, the number of States which have not implemented the scheme along with the

reasons therefor;

(d) the percentage of revenue earning shared by each State by way of all taxes as provided

in the scheme; and

(e) i so, the details thereof and the steps being taken by Government to implement the

scheme throughout the country in a uniform manner?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (DR.
TUSHAR CHAUDHARY): (a) to (c) In order to facilitate inter-state movement of goods carriages, a
new national permit system has been implemented in all States/Union Territories with effect from

08.05.2010. As per the new arrangement, national permit can be granted by the home State on

144



payment of Rs. 1,000/~ as home State authorization fee and Rs. 15,000/~ per annum per truck
towards consoclidated fee authorizing the permit holder to operate throughout the country.
Government has also taken necessary steps to implement the new national permit system
electronically with effect from 15.09.2010. The consolidated fee collected by the Central Government

through State Bank of India is w distributed among the States/Union Territories on a prorata basis.

(d) and (&) Under the new national permit scheme, the consolidated fee is being distributed
among the States/Union Territories on the basis of an agreed formula which is based upon the
average composite fee received by the States/ Union Territories during the years 2007-08, 2008-09
and 2009-10. Share of States/ Union Territories in every Rs. 15,000/~ collected towards consolidated
fee for national permit has been notified vide S.0. 1848(E) dated 28.07.2010.

Four laning of Delhi-Dehradun National Highway

561. SHRI BHAGAT SINGH KOSHYARI: Wil the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the State-wise number of National Highways being constructed/developed/ upgraded

in the country including Uttarakhand and the number of Highways pending for construction;

(b) the reasons for delay in converting Delhi-Dehradun National Highway into four-lane and

by when it would be completed;

(c) whether there is any policy for the maintenance/development of certain National

Highways; and

(d) if so, the details of funds released by Government for development/
construction/maintenance of National Highways and various stretches during last three years, State-

wise and Union Territory-wise ?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
JITIN PRASADA): (a) The State/Union Territory-wise number of on-going and delayed NH projects
in the country for development of NHs, including those in the State of Uttarakhand are given in the

Statements-| and Il respectively.

(b) Inall, 250 km length of National Highway from Delhi to Dehradun, four laning from Delhi-
Meerut, about 52.250 km. have been completed and about 78.750 km from Meerut to Muzaffarnagar

is in advanced stage of progress. In the remaining stretches, the works were awarded and are at

FOriginal notice of the question was received in Hindi.
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